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PUBLIC ANNOUNCEMENT

{Under Rgulaton & of $ha Insoancy and Bankrupicy Board of india {lnsolvency
Remlufion Pocess for Corpomie Parsons) Reguiations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF
ASHIANA ISPAT LIMITED
Relevant Particulars
1. | Name of comporaie debior ASHIANA ISPAT LIMITED
| 2 | Date of ncomorstion of corposie debioe 2505 1902
3 | Authorty under which coporate FoC- Japur
detite s nanpoemted | gtered
4. | Comosie denity No. /Limited
| | Lo berttesion N of e et |LZTIOTRIMSEZPLONGS
5 | Addressn of e mgisterad offee 2o principd
aifice it any) of coporas debior A-1116, Phasedil, RICO Industrisl Area,
Dhs2 - Mwar, Bt - 301019 (Fesfasthan)
Co Office
908-910, Pearl Beat Height-l | Neta Sublash Place,
Pizsmgue, New Delhi - 10054
6. | bsolwency commencement date in msped of | 03-07-2026
oeporEe debiod
7. | Esdmated date of closuwe of insolvengy
oo 30122006
B | M s regetmton nomter of Bie raolency| Prashant Agrswal
[pemies Sonal ACInG A3 indedm reaniudon [Resg No. 155 MIPA-D01/1P-PODOSHZN 7- 1810127
s aona
8. | Address and e-mail of he intesim Esolution Address: F-106, Fist Aoo, Sumer Complex, Gadtam
proies sonal, s pegiatered wih e Board Marg, C-Scheme, Jaipur - 300001, Ryjasihan
il ID: [pceagyrawesifih goreal_oom
EEEEEETET = Addeas: F-106, Fira Flooe, Sumes Comglen, Gautam
corEs pondance with i e rescluion Marg, C-Schame, Japur - 302001, Rajasten
profesaona il ID: cirp sehian sispatfig mail com
ihgmail com
. | Lamat datie for subenigsion of claime 17.07 2006
12| Clamses of oreditons, i ey, under cense (b of
aubsecion (B4 of secion ], sscertained by WA
6 i s priogs sl
13| Names of Insovendy Prodessiona weatided o
a8 Authiorisd Reges sntatve of credtons in | A
|| & chass (Theess namess for earch class)
14| (2] et F o and (8] Web linkc:
1) Detalls of sutuonzad ragessoiaives s ibbi.g ov inhomedown loeds.
e avalabe st (a) Mot Applicable
[Mofica & heraby given fat e Nafonal Company Law Triuna, Japwr Banch has ordemd fa
commancamant of 3 corposte insbency resolfion procass of the Ashiana lspat Limited on
03,07 2026.
Tha cmdiors of Ashiana Ispat Limited, am hershy calied upon i aubmit ar dams wif poof onor
[aiora 17.07 202640 e inas: [y onalsithe addms i ¥ o 10,
| The fnancial crediios shall submit fair daims with pmaof by elecimnic maans only. All cher cediors
[may sulbmit imswithpmof in pason, bypostorby i B
issit ‘fal'se or mi i of claim shall atractp
Prah s Agmw el
Biane 05-07-2026 {Imerien Rasalulion Profession al)
e Jsipur Ashizns lepst Limited
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